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Allahabad High Court [3]

Golden Food Products India v. State of U.P., (Mahesh Chandra Tripathi and Prashant Kumar, JJ.),
2024 SCC OnLine All 10006

State of U.P. v. Anshu Gautam, (Arun Bhansali, C.J. and Jaspreet Singh, J.), 2025 SCC OnLine All
8496

State of U.P. v. Bhawana Mishra, (Arun Bhansali, C.J. and Jaspreet Singh, J.), 2025 SCC OnLine All
8495

Andhra Pradesh High Court [12]

Abuvar Shaik Koppella Abujar v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC
OnLine AP 180

Canara Bank v. Principal Senior Civil Judge Cum Chief Judicial Magistrate, (Cheekati
Manavendranath Roy and Tuhin Kumar Gedela, JJ.), 2026 SCC OnLine AP 185

Coromandel International Ltd. v. Asstt. Commr., (R. Raghunandan Rao and Harinath N., JJ.), 2024
SCC OnLine AP 5835

K. Chandana v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine AP 182
Kothapalli Victor Babu v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 177
Mannepalli Chaitanya Sai v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 178

Nallamilli Sarada Deviv. A.P. State Financial Corpn., (Cheekati Manavendranath Roy and Tuhin
Kumar Gedela, JJ.), 2026 SCC OnLine AP 184

Oilmar DMCC v. M.V. Hoanh Son Universe, (V. Sujatha, J.), 2026 SCC OnLine AP 175
Talluri Surya Kumari v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 179
Varla Naresh v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine AP 181

Yadali Satya Sai Nadh v. Sunkara Swarajya Lakshmi, (Dr Venkata Jyothirmai Pratapa, J.), 2026
SCC OnLine AP 176

Yogitila v. Chatty C. Girish Kumar, (Venuthurumalli Gopala Krishna Rao, J.), 2026 SCC OnLine
AP 183

Bombay High Court [65]

Abdul Hamid Mohd. Sami Khan v. Grievances Redressal Committee Mumbai Suburban, (R.1. Chagla,
1.), 2025 SCC OnLine Bom 6031

Ajay Bhausaheb Gat v. State, (Vibha Kankanwadi and S.G. Chapalgaonkar, JJ.), 2024 SCC OnLine
Bom 5603

Alka Shrirang Chavan v. Hemchandra Rajaram Bhonsale, (Madhav J. Jamdar, J.), 2024 SCC
OnLine Bom 5623

Ambare Arvind Gopinath v. State of Maharashtra, (Ravindra V. Ghuge and Abhay J. Mantri, JJ.),
2026 SCC OnLine Bom 215

Amol v. State of Maharashtra, (Sachin S. Deshmukh, J.), 2026 SCC OnLine Bom 213
Arjun v. State, (Vibha Kankanwadi and S.G. Chapalgaonkar, JJ.), 2024 SCC OnLine Bom 5605

Arvind Pravinkumar Mehta v. Apex Grievance Redressal Committee, (Firdosh P. Pooniwalla, J.),
2026 SCC OnLine Bom 227

Balasaheb Bhikaji Pilgar v. State of Maharashtra, (R.G. Avachat, J.), 2024 SCC OnLine Bom 5589
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Bhairulal D. Jain v. Municipal Corpn. of Greater Mumbai, (R.1. Chagla, J.), 2025 SCC OnLine Bom
6037

Bhimrao Suryabhanji Amrute v. Ashok, (Sanjay A. Deshmukh, J.), 2024 SCC OnLine Bom 5614

Bhushan Rajendra More v. State of Maharashtra, (M.S. Karnik and S.M. Modak, JJ.), 2026 SCC
OnLine Bom 223

Branch Manager v. Jyoti Kailas Palande, (Nitin B. Suryawanshi, J.), 2024 SCC OnLine Bom 5609

Chetan Methrana Shinde v. State of Maharashtra, (M.S. Karnik and S.M. Modak, JJ.), 2026 SCC
OnLine Bom 226

Deepak v. State of Maharashtra, (Vibha Kankanwadi and S.G. Chapalgaonkar, JJ.), 2024 SCC
OnLine Bom 5604

Devidasgir Laxmangir Gosavi v. Ratigir Sansthan Kinhala, (Anil L. Pansare, J.), 2024 SCC OnLine
Bom 5617

Digant Parekh v. Akruti Kailash Construction, (Amit Borkar, J.), 2026 SCC OnLine Bom 224
Dinkar v. State of Maharashtra, (Urmila Joshi-Phalke, J.), 2025 SCC OnLine Bom 6038

Executive Director v. G.N.I. Infrastructure (P) Ltd., (Arun R. Pedneker and Vaishali Patil-Jadhav,
11.), 2026 SCC OnLine Bom 216

Executive Engineer v. Kalpana, (Sanjay A. Deshmukh, J.), 2024 SCC OnLine Bom 5612

Gautam v. District Magistrate, (Vibha Kankanwadi and Abhay S. Waghwase, JJ.), 2024 SCC
OnLine Bom 5598

Hindustan Petroleum Corpn. Ltd. v. Om Constraction, (Sandeep V. Marne, J.), 2026 SCC OnLine
Bom 217

IL&FS Energy Development Co. Ltd. v. Urjankur Shree Tatyasaheb Kore Warana Power Co. Ltd.,
(R.I. Chagla, J.), 2025 SCC OnLine Bom 6034

Kailash Vitthalrao Waghmare v. Divisional Commr., (Vinay Joshi and Vrushali V. Joshi, 1].), 2024
SCC OnLine Bom 5602

Kapole Advertising Agency v. Standard Chartered Bank, (Manish Pitale and Shreeram V. Shirsat, JJ.),
2026 SCC OnLine Bom 222

Kawale Shailesh Shivaji v. S.S.P. Mandals Manikchand Dhariwal Institute of Management & Rural
Technology, (Avinash G. Gharoete, J.), 2025 SCC OnLine Bom 6033

Kunal v. State of Maharashtra, (Vinay Joshi, J.), 2024 SCC OnLine Bom 5600
L & T Finance Ltd. v. Sangeeta Bhansali, (Rajesh S. Patil, J.), 2026 SCC OnLine Bom 218
Laxman v. State of Maharashtra, (Abhay S. Waghwase, J.), 2024 SCC OnLine Bom 5592

Madhuri Dnyaneshwar Khandeshe v. State of Maharashtra, (Somasekhar Sundaresan, J.), 2026
SCC OnLine Bom 225

Mahalappa Babu Bandichode v. State of Maharashtra, (R.G. Avachat, J.), 2024 SCC OnLine Bom
5590

Maharashtra State Regional Transport Corpn. v. Kiran Dharmaraj Chavan, (Nitin B. Suryawanshi,
J.), 2024 SCC OnLine Bom 5610

Mahesh v. State of Maharashtra, (Vinay Joshi and Vrushali V. Joshi, JJ.), 2024 SCC OnLine Bom
5596

Motiram Karnu Todsam v. State of Maharashtra, (R.G. Avachat, J.), 2024 SCC OnLine Bom 5588

Narendra Singh Chawara v. Hemangini Kumari Prithvi Raj Singh Chawara, (B.P. Colabawalla and
Amit S. Jamsandekar, JJ.), 2026 SCC OnLine Bom 211
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New Reviera CHS Ltd. v. LAO, (R.1. Chagla, J.), 2025 SCC OnLine Bom 6032
Nisar Beg Ajij Beg v. State of Maharashtra, (Sachin S. Deshmukh, J.), 2026 SCC OnLine Bom 214

Pradip Mahadeo Sahare v. State of Maharashtra, (Vinay Joshi and Vrushali V. Joshi, JJ.), 2024 SCC
OnLine Bom 5601

Pradip v. Rajkumar, (Arun R. Pedneker, J.), 2024 SCC OnLine Bom 5620

Prakash Satgonda Patil v. State of Maharashtra, (Sandeep V. Marne, J.), 2024 SCC OnLine Bom
5624

Pranita S. Gawande v. Union of India, (Vinay Joshi and Vrushali V. Joshi, JJ.), 2024 SCC OnLine
Bom 5599

Pratima Enterpirses v. Manan Nalin Shah, (R.1. Chagla, J.), 2025 SCC OnLine Bom 6036

Prestige Garden A-1 CHSL v. State of Maharashtra, (Sharmila U. Deshmukh, J.), 2024 SCC
OnLine Bom 5625

Rajkumar Pravinkumar Mehta v. Apex Grievance Redressal Committee, (Firdosh P. Pooniwalla, J.),
2026 SCC OnLine Bom 228

Ramdas v. State of Maharashtra, (Vibha Kankanwadi and S.G. Chapalgaonkar, JJ.), 2024 SCC
OnLine Bom 5595

Ramesh Dada Kalel v. State of Maharashtra, (Manish Pitale and Manjusha Deshpande, 1J.), 2026
SCC OnLine Bom 220

Rashidbhai Miyabhai Shaikh v. Sikandar Fakir Mohd. Shaikh, (Nitin B. Suryawanshi, J.), 2024 SCC
OnLine Bom 5608

Reliance General Insurance Co. v. Khandu Shankar Lalge, (Nitin B. Suryawanshi, J.), 2024 SCC
OnLine Bom 5607

Rustum Devrao Hegadkar v. Dnyanoba Rustom Hegadkar, (R.1. Chagla, J.), 2025 SCC OnLine Bom
6030

Sai Sacchai Developers v. State of Maharashtra, (Mangesh S. Patil and Shailesh P. Brahme, JJ.),
2024 SCC OnLine Bom 5616

Sanjay Bhimrao Patil v. Shriram City Union Finance Ltd., (Arun R. Pedneker, J.), 2024 SCC OnLine
Bom 5619

Sanket Sandip Nhavale v. State of Maharashtra, (Nitin B. Suryawanshi, J.), 2026 SCC OnLine Bom
221

Sau. Smita v. Sau. Rajani, (Sanjay A. Deshmukh, J.), 2024 SCC OnLine Bom 5613
Shakuntalabai v. Pramod, (S.G. Mehare, J.), 2024 SCC OnLine Bom 5597

Shashank Ravindra Lonare v. State of Maharashtra, (Vinay Joshi and Vrushali V. Joshi, JJ.), 2024
SCC OnLine Bom 5594

Sohan v. State of Maharashtra, (Mangesh S. Patil and Shailesh P. Brahme, JJ.), 2024 SCC OnLine
Bom 5615

State of Maharashtra v. Patwardhan Infrastructure (P) Ltd., (Somasekhar Sundaresan, J.), 2026
SCC OnLine Bom 212

Sunil v. State of Maharashtra, (R.G. Avachat and Neeraj P. Dhote, JJ.), 2024 SCC OnLine Bom 5593

Thakurdas Khinvraj Rathi v. Official Liquidator Cals Refineries Ltd., (M.M. Sathaye, J.), 2026 SCC
OnLine Bom 219

Unity Small Finance Bank Ltd. v. Housing Development & Infrastructure Ltd., (R.1. Chagla, J.), 2025
SCC OnLine Bom 6035
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Vardhman Developers Ltd. v. Orbit Corpn. Ltd., (R.1. Chagla, J.), 2025 SCC OnLine Bom 6029
Vasant v. State of Maharashtra, (R.G. Avachat, J.), 2024 SCC OnLine Bom 5591

Vidarbha Irrigation Development Corpn. v. Kalpana, (Sanjay A. Deshmukh, J.), 2024 SCC OnLine
Bom 5611

Vinod v. State of Maharashtra, (Vibha Kankanwadi and S.G. Chapalgaonkar, JJ.), 2024 SCC
OnLine Bom 5606

Yogesh v. State of Maharashtra, (Ravindra V. Ghuge and Y.G. Khobragade, JJ.), 2024 SCC OnLine
Bom 5621

Zaitoonbi v. State of Maharashtra, (Y.G. Khobragade, J.), 2024 SCC OnLine Bom 5618

Calcutta High Court [12]

Aslam Hossain, In re, (Ajay Kumar Gupta and Joymalya Bagchi, JJ.), 2023 SCC OnLine Cal 6737

Badal Goswami v. State of W.B., (Sabyasachi Bhattacharyya and Supratim Bhattacharya, JJ.),
2026 SCC OnLine Cal 443

Coal India Ltd. v. Sujata Bora, (Debangsu Basak and Partha Sarathi Sen, JJ.), 2024 SCC OnLine Cal
12153

Delta Ltd. v. State of W.B., (Lanusungkum Jamir and Rai Chattopadhyay, JJ.), 2026 SCC OnLine
Cal 442

Dulal Kumar De (Dr.) v. Union of India, (Ravi Krishan Kapur, J.), 2026 SCC OnLine Cal 444

Narayan Chandra Maiti v. S.K. Dutta, (Sabyasachi Bhattacharyya, J.), 2024 SCC OnLine Cal
12154

Narayan Chandra Maiti v. Union of India, (Sabyasachi Bhattacharyya, J.), 2023 SCC OnLine Cal
6739

National Insurance Co. Ltd. v. Lakshmi Kanta Patra, (Biswaroop Chowdhury, J.), 2026 SCC
OnLine Cal 441

Sajal Kanti Roy v. State of W.B., (Rajasekhar Mantha and Ajay Kumar Gupta, JJ.), 2026 SCC
OnLine Cal 439

Sankar Shaw v. State of W.B., (Rajasekhar Mantha and Ajay Kumar Gupta, JJ.), 2026 SCC
OnLine Cal 440

Sohel Ahammed v. State of W.B., (Sabyasachi Bhattacharyya and Supratim Bhattacharya, JJ.),
2026 SCC OnLine Cal 445

Union of India v. Debala Rani Bera, (T.S. Sivagnanam, C.J. and Ajay Kumar Gupta, J.), 2023 SCC
OnLine Cal 6738

Chhattisgarh High Court [222]
A3 v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 1147
Aasif Mohammed v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 1227
Abhishek Mishra v. State of Chhattisgarh, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine Chh 1252
Ajay Kumar Sahu v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh 1330
Akanksha Shrivash v. Pawan Shrivash, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 1152
Akhil Kumar Singh v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 1215
Akhilesh Kumar v. Tara, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 1169
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